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B. P. Sharnma ... Appellant (s)
Vs.
Uni on of India and Os. ... Respondent (s)
( Wth office report )
Wth C. A No. 2540/ 98@@

(6600000006860 000000600:
( Wth office report )

Dat e: 08-02-2001 Thi s/ These matter(s) was/were called
on for hearing today.

CORAM :
HON BLE MR JUSTI CE V. N. KHARE
HON BLE MR JUSTICE S.N. VARI AVA

For appellant (s) Ms. Rekha Pandey, adv.

For respondent (s) M. YP Mahaj an, adv.
for M. DS Mehra, adv.

UPON hearing counsel, the Court made the follow ng
ORDER

Li st these appeal s before a Bench of which
Hon’ ble M. Justice V.N. Khare is not a nenber.

(Al ka Dudej a) (S. Krishnan)
Court Master Court Master



